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jab where it    shall   be not 
less than 4 per cent. The 
milk solids other    than fat, 
shall  be not  less    than 8-5 
per cent. 

(ii) Buffalo milk shall contain not less; 
than 5 per cent, of milk fat except in 
Delhi, Punjab, Uttar Pradesh, West 
Bengal, Assam, Maharashtra and 
Gujarat where it shall not be less 
than 6 per cent.] 

DELHI MILK SCHEME-, INTRODUCTION OF 
METALLIC TOKENS 

20. SHRI U. S. PATIL: Will the Minister of 
FOOD AND AGRICULTURE be pleased to state: 

(a) whether it is a fact that Delhi Milk 
Scheme proposes to introduce metallic tokens 
instead of the n^l* cards as at present; and 

(b) if so, when the same are likely to be 
introduced? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND AGRI 
CULTURE (SHRI SHAH NAWAZ 
KHAN):   (a)   Yes. 

(b) These are likely to be introduced  in 
about 3 months' time. 

 

 

t[DuES    FROM    Co-OPERATIVl   
SoCHTM IN DELHI 

21. SHR V. M. CHORDIA; Will the 
Minister of COMMUNITY DEVELOF-MENT AND 
CO-OPERATION be pleased to refer to the 
Statement No. IT attached to the reply given 
to Un-starred Question No. 650 in the Rajya 
Sabha on the 15th Marck, 1965 and state: 

(a) the steps taken to effect the recovery 
from 178 Co-operative Societies from which 
large amounts are overdue; 

(b) the number of the Co-operative 
Societies out of those referred to i» part (a) 
above which do not posses* assets even equal 
to the amount of overdues outstanding against 
them; find 

(e) the names of the Co-operative Societies 
out of those referred to ia part (a) above to 
which grants were given in addition to loans 
and the amount of grant given in each case? 

 

t[ ]  English translation.
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f [THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNITY DEVE-
LOPMENT AND CO-OPERATION (SHRI B. 
S. MURTHY): (a) The Delhi Administration 
has requested the Collector, Delhi, to effect 
recovery of outstanding Government loans 
from all the societies concerned. 

(b)  12. 
ft   ] English translation. 
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ESTABLISHMENT OF LOGGING    CENTRES 

22. SHRI K. C. BAGHEL: Will the Minister 
of FOOD AND AGRICULTURE be pleased to 
state; 

(a) whether it is  a fact that    the 
•Government of India propose to esta 
blish  four  logging    centres    in    the 
country  under  the    United    Nations 
Special Assistance Fund; and 

(b) if so, what will be the location 
-of these centres? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND AGRICULTURE 
(SHRI SHAH NAWAZ KHAN) : (a)   Yes, Sir. 

(b) It is propose^ to establish four centres, 
one for each of the northern, eastern, central 
and southern   regions.     The   centres    for 

the southern and northern zones will be 
located at Coimbatore and Dehra Dun 
respectively. The locations for the other two 
centres have not ye* been decided. 

IMPORT OF HEAVY-TYPE TRACTORS 

[SHRI V. M. CHORDIA; I SHRI K. C. 
BAGHEL; 23. SHRI NIRANJAN 
SINGH: I SHRI DAYALDAS KURRE: 
[^SHRI GURUDEV GUPTA; 

Will the Minister of FOOD AN» 
AGRICULTURE  be  pleased  to state: 

(a) whether any proposal was received from 
the Government of Madhya Pradesh for 
import of heavy-type tractors for bringing 
additional acreage under cultivation under the 
intensive drive for Grow More Food Scheme; 
and 

(b) if the answer to part (a) above be in the 
affirmative, whether Government have since 
accorded approval for the import of such 
tractors; and if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND AGRICULTURE 
(SHRI SHAH NAWAZ KHAN): (a)  Yes. 

(b) In 1964, the Government &t Madhya 
Pradesh had asked for release of foreign 
exchange worth Rs. 100 lakhs (approx.) for 
import of 15 heavy crawler tractors for Ravine 
Reclamation Scheme and 100 medium crawler 
tractors for the Machine Tractor Station 
Scheme. Foreign exchange worth Rs. 28 lakhs 
was released in 1964 with which the State 
Government could purchase 29 tractors. This 
year, i.e. 1965, the State Government paced 
their demand at Rs. 66 lakhs for import of 
crawler tractors. Against this, foreign ex-
change worth Rs. 13 lakhs has so far been 
released. The balance requirements will be 
considered as and when additional foreign 
exchange becomes available. 


